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The Indian companies are permitted to 
charter foreign fishing vessels to carry out 
fishing opera·tions in Exclusive Economic 
Zone of India fot e~port purposes and 
with a view to acquire the latest technology 
in the 'quickest possible time. Exempting 
Indian fishing vessels from the liability to 
income-tax may not heJp in transfer of 
deep-sea fishing technology from foreign 
parties ·to Indians. 

Declaration of free trad e zones at vizag 

3753. SHRI V. SOBHANADREES. 
WARA RAO: 

SHRI CHINTA MOHAN: 

DR. G. VIJAYA RAMA RAO: 

Will the Minister of COMMERCE be 
pleased to state : 

(a) the places which are declared as 
Free Trade Zones; 

(b) whether it is a fact that existing 
Free Trade Zones cover the West Coast 
and aJso tbe Southern and Northern parts 
of East Coast while the important middle 
part of East coast is Jeft out; and 

(8) whether while exploiting various 
mines of coal, gold or other metals. Gover­
nment take into consideration the factor 
as to how long a particular mine can 
continue to be exploited; 

(b) whether with the use of latest 
technology, the total deposits in a mine 
can be estimt;lted fairly welJ; 

(c) if so, whether Government have 
made any study of mines in the country 
\\. hich are Hkely to de exhausted in the 'next 
25 years or so; and 

(d) jf so, the details thereof, state­
wise? 

THE MINISTER OF STEEL. MINES 
AND COAL (SHRI VASANT SATHE) : 
(a) Yes, Sir. 

(b) If the deposits are we~1 explored, 
total deposits in a mine can be estimated 
fairly weJl by use of modern technology 
except in the mines of mica and asbesto~ 

where, the mineral occurs in an erratic 
manner. 

(C) the decision taken in regard to set (c) and (d) No, Sir. 
up Free Trade Zone at Vizag in Visakhapa-
tnam as requested by Government of Lead bank consultative committee. in 
Andhra Pradesh? districts 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA) : (a) Export Processing Zones 
have been set up at Kandla (Gujarat), 
Santacruz (Bombay). Cochin, Madras. 
Fal~a (West Bengal), and Nodia (U.P.) 

(b) There are two multi-product ex­
pOtt processing zones each on West Coast 
and East Coast. Establishment of additi. 
onal zones has been restricted by constraint 

. of resources. 

(c) Performance and progress of the 
four new zones at Madras, Cochin Falta 
and Noida is presently being watched, be­
fore the establishment of any other new 
iones is considered. 

Exp loitatioD of mines 

. .3754. SHRI V. SOEHANADRfES· 
"'WARA RAO: \Vill the MiDisttr of S1E.EL, 

M1NES A:ND COAL be ple~s'd to state: 

3755. SHRI DIGVIJA Y A SINGH : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether there is a district lead· 
bank consultative committee in each dist­
rict; 

(b) if so, whether there are elected re­
presenta tives members in such committees; 
and 

(c) if not, whether his Ministry pro. 
pose to have elected representatives or 
their nominees as meInbers of such Commit 
tees ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANA­
RDHANA POOJARY): (a) to (c) Dist· 
rict level Consultative Committees set up 
under tbe 'Lead Bank Scheme' are prima-
rily functional committees to bring the 
bank representati"fs and tho~e of .he s1ale 
agencies for sorting out the problems of 
Co·oldil:aticn. At ttt Di.)Uict Ltve~ 




